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Ref. No: IRDAI/HLT/REG/CIR/061/03/2021 W/Date: 24.03.2021
LI ES
Circular

Ui/ To,

Tt Sitae, FIYRUT 3R T USTAN WY SIHTDhdl (THTSH! T Sareid! & fam)
All Life, General and Stand Alone Health Insurers (Except AIC and ECGC)

fawg: sregeifere Pifas faflRy g Siar wifelRal #t fawt siv Adiezur & forw
Jug A1 &1 fawr

Re: Extension of timelines for sale and renewal of short term Covid specific
health insurance policies
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Reference is invited to the short-term Covid specific health insurance policies
permitted to be offered by all Insurers.
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In partial modification of Clause 5 of Guidelines on introduction of short-term health
insurance policies providing coverage for COVID-19 specific diseases of Circular
ref.no: IRDAI/HLT/REG/CIR/156/06/2020 dated 23.06.2020 all insurers are permitted
to offer and renew short-term Covid specific health policies up to 30.9.2021.
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Accordingly, Corona Kavach Policies offered as per Guidelines on Covid Standard
Indemnity based Health Policy of Circular ref no. IRDAI/HLT/REG/CIR/163/06/2020
dated 26.09.2020 and Corona Rakshak Policies offered as per Guidelines on Covid
Standard benefit based Health Policy of Circular ref no.
IRDAI/HLT/REG/CIR/164/06/2020 dated 26.06.2020 are permitted to be offered and
renewed by all insurers up to 30.9.2021.
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All other terms and conditions remain valid as specified under the respective
guidelines.

5. 3! G&H 3B Bt Wpfd 3

This has the approval of competent authority.

gl / Sd/-
(St 9 T TR / DVS RAMESH)
HETUE Y (¥ATA) / GENERAL MANAGER (Health)

Td g, 115/1, BIE-RAd f$fede, TIHIIST, 8R1EIE - 500032
Survey No. 115/1, Financial District, Nanakramguda, Hyderabad 500 032

GYHIY Phone: 040-20204000; www.irdai.gov.in


http://www.irdai.gov.in/

